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Petition(s) for Special Leave to Appeal (Crl)... 2011
CRLMP. NQ(s). 9177

(From the judgenent and order dated 31/08/2009 in CRLA No.
5048/ 2004 of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

STATE OF U. P. Petitioner(s)
VERSUS

SURYA KANT & ORS. Respondent ( s)

(c/delay in filing SLP and office report)

Date: 02/09/2011 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE J. M PANCHAL
HON BLE MR, JUSTICE H. L. GOKHALE
For Petitioner(s) M . M shra, Sr. Adv.

P. N

M. R K Gupta, Adv.
M. Raj eev Dubey, Adv.

Vg Kam endra M shra, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER
I ssue notice on the application for condonation
of delay as well as on the Special Leave Petition.

(Neetu Sachdeva) (Sneh Bal a Mehra)
Sr. P. A Court Master



